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Unqualified Medical Practitioners

2958 SHRI S A MURUGANAN-
THAM . Will the Minister of HEALTH
AND FAMILY PLANNING be pleased
to state

(a) whether the Centre had asked for
States” comments on the proposal to
recogmise and enhst the wunqualified
medical practitioners who have been
practising medicine for over ten years,

(b) ifso, the comments recetved from
the State, and

(c) the final decision taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (PROF D P CHATIOPA-
DHYAYA): (a) Yes

(b) A statement is attached

(¢) The question of enlistment of
unqualified medical practitioners will be
considered at the next meeting of the
Central Council of Health to be held
later this year

Statement

The replies of the State Governments/
Union Territories have been tabulated

hereunder :—

1. State Governments] Haryada,
Umnion Territories Maharashtrs,
who have agreed Gujarat, Goa,
to the proposal. Daorin & Diu,

Dadra & Nagar

HaveH,
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Chandigarh,
Laccadive,
Minicoy &
Ammdivi
Islands,

2. State Governments/  Punjab, Kerala

Unlon Territories Orissa

who have agreed Rajasthan

to the proposal Uttar Pradesh

subject to certamn Delhi, Tripura,

conditjons,

3 State Governments/ Mysore

Union Territories West Bengal

who are not in Andhra Pradesh

favour of the Tamil Nadu

proposal Jammu &
Kashmr
Pondicherry
Andaman &
Nicobar
Islands.,

4 State Governments Meghalaya

who have stated Himachal

that they have no Pradesh

comments to Nagaland

offer, Mampur,

Note Replies from remaining States and
Union Territories have not been
received,

Pilot Projects for Family Plasning

2959 SHRI S. A. MURUGANAN.
THAM: Will the Miuster of HEALTH
AND FAMILY PLANNING be pleased to
state !

{a) whether the Indian Assembly of
Youth had launched pilot projects for
family planning education for youth in
Haryana and Orissa in 1969;

(b) ifso, the hctual progress made by
these projects;
() the tgtal estimated expenditare of

these projects; and the expenditure so far
incurred; and





